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DIVERSION OF UNUTILISED CESS 

 
2148. MS. RAMYA HARIDAS: 
 
Will the Minister of Finance be pleased to state: 
 
(a) the details of the amount of cess collected by Government during the last five 
years and the current year, year-wise; 
 
(b) the amount of cess, out of cess collected that remained unutilised during the said 
period, year-wise; 
 
(c) whether the unutilised cess so collected for specific schemes like Swachh Bharat 
were being diverted for other purposes and schemes; 
 
(d) if so, the details thereof; and 
 
(e) if not, the status of the unutilised amount of cess at present? 

 
 

ANSWER 
MINSTER OF STATE IN THE MINISTRY OF FINANCE 

(SHRI ANURAG SINGH THAKUR) 
 

(a) to (e): The amount of cess collected and utilized thereof, during the last five years 
and the current year is at Annexure. The accounts of the Union Government for 
2018-19 are still under finalization. However, information on estimated collection of 
cess in RE 2018-19 and BE 2019-20 is indicated in the Annexure.  Further, the 
amount of cess released to specific schemes through dedicated reserve fund 
depends on the absorptive capacity of the Department to spend in a year.   
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